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SOMPARATIVE OF EARLIER LICENSE FEE AND EXISTING LICENSE FEE
TO BE LEVIED FOR GRANT/RENEWAL OF GENERAL TRADE/ STORAGE LICENSES
QF NORTH DMC

Upto 10 Sq. Mtr. Between 10 to 20 Above 20 Sq. The The
Category Sq. Mtr. Mitrs. fees/charges | fees/charges
of the will not will not
localitics exceed ina | exceed ina
(in year in year in 4
which respect of respect of
trade single single
Premiscs license license
._ is Earlier | Revised Earlier | Revised Earlier | Revised Earlier fee | Revised fee
| existing) fee fee fee fee fee fee (in Rs.) (in Rs.)
w (in (in Rs.) (in (in Rs.) (in (in Rs.)
{ Rs.) Rs.) Rs.)
{ @ 50/-
: ; per Sq. | @ 144/- 15000/~ 57500/-
CA&B 500/~ | 3450/~ 500/- | 8625/ Mir. | perSq.
n_l g Mtr.
| @50/~ | @ 115/-
C&D 500/- 2300/- 300/- 5750/- per Sq. | per Sq. 15000/- 46.000/-
‘ _ Mtr. Mur.
iF @ 50/-
_ .F.G and 500/- 1150/- 500/- 2875/- per Sq. | @ 86/- 15000/- 34.500/-
'y Mitr. per Sq.
m Mitr.
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ANNUAL LICENSE FEE TO BE LEVIED FOR GRANT/RENEWAL OF SPECIAL TRADE/ST RAGE LICENSES

Sl. No.

Name of Trade/Storage Category of | Earlier Rate of License fee Existing Rate of License fee
the localities
(in which
trade/storage
is running)

01 Show Rooms i.e (a) A showroom is a Rs. 50/ Sq Mtr or fees/charges | Rs. 57,500/- or Rs. 144/- Sq.
large space equal or more than 250 Sq. | A& B Rs. 15000/- will not exceed in a | Mtr. whichever is higher
mtr. used to display products for sale, year in respect of single license
such as  Automobile,  Furniture, Rs. 50/- Sq Mtr or fees/charges | Rs. 46,000/- or Rs. 115/- Sq.
Appliances, Carpets or Apparel etc.; (b) | C &D Rs. 15000/- will not exceed in a | Mtr. whichever is higher
A showroom is a retail store of a year in respect of single license
company in which products are on sale Rs. 50/- Sq Mtr or fees/charges | Rs. 34.500/- or Rs. 86/- Sq.
in a space created by their brand or | EF.G&H Rs. 15000/- will not exceed in a | Mtr. whichever is higher
company.) year in respect of single license
Running trade ie.  Automobile.

Furniture, Carpet. Apparel. Appliances.
Jewellery, etc.

02 Retail out-lets (convenience stores) of | A& B Rs. 50/- Sq Mtr or fees/charges | Rs. 57,500/- or Rs. 144/- Sq.
MNCS & Indian Companies with foreign Rs. 15000/- will not exceed in a | Mtr. whichever is higher
or domestic collaboration year in respect of single license

C &D Rs. 50/ Sq Mtr or fees/charges | Rs. 46,000/- or Rs. 115/- Sq.
Rs. 15000/- will not exceed in a | Mtr. whichever is higher
year in respecl of singlé license

EFG&H Rs. 50/- Sq Mtr or fees/charges | Rs. 34,500/- or Rs. 86/- Sq.
Rs. 15000/~ will not exceed in a | Mtr. whichever is higher
year in respect of single license

03 Ware-houses from where goods are sold [A&B Rs. 50/- Sq Mrr or fees/charges | Rs. 57,500/- or Rs. 144/- Sq.

Rs. 15000/- will not exceed in a | Mtr. whichever is higher
year in respect of single license

C &D Rs. 50/- Sq Mtr or fees/charges

Rs. 15000/- will not exceed in a

Rs. 46,000/- or Rs. 115/- Sq.

Mtr. whichever is higher
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year in respect of single license |
EFG&H Rs. 50/- Sq Mtr or fees/charges Rs. 34,500/- or Rs. wm\- Sq.
Rs. 15000/~ will not exceed ina | Mtr. whichever is higher
year in respect of single license
04 Stores attached with cold store A&B Rs. 50/- Sq Mtr or fees/charges Rs. 57,500/- or _.ﬂm. 144/- Sq.
Rs. 15000/~ will not exceed ina | Mtr. whichever is higher
vear in respect of single license
C&D Rs. 50/- Sq Mtr or fees/charges Rs. 46,000/ or Rs. 115/- Sq.
Rs. 15000/- will not exceed in a Mitr. whichever is higher
year in respect of single license
EFEG&H Rs. 50/- Sq Mtr or fees/charges Rs. 34,500/- or Rs. 86/- Sq.
Rs. 15000/~ will not exceed in a Mtr. whichever is higher
year in respect of single license
03 Gas/CNG Godowns/Storage A&B Rs. 50/- Sq Mtr or fees/charges Rs. 57.500/- or Rs. 144/- Sq.
Rs. 15000/- will not exceed ina | Mtr. whichever is higher
year in respect of single license
C &D Rs. 50/- Sq Mtr or fees/charges Rs. 46,000/- or Rs. 115/- Sq.
Rs. 15000/~ will not exceed ina | Mtr. whichever is higher
year in respect of single license
EF.G&H Rs. 50/- Sq Mir or fees/charges | Rs. 34,500/- or Rs. 86/- Sq.
Rs. 15000/~ will not exceed in a | Mtr. whichever is higher
year in respect of single license ;
06 Petroleum & Petroleum Products (other | A& B Rs. 50/- Sq Mtr or fees/charges Rs. 57,500/- or Rs. 144/- Sq.
than dangerous Petroleum Act-1934) Rs. 15000/~ will not exceed in a | Mtr. whichever is higher
year in respect of single license
C &D Rs. 50/- Sq Mtr or fees/charges | Rs. 46.000/- or Rs. 115/- Sq.
Rs. 15000/~ will not exceed in a | Mtr. whichever is higher
year in respect of single license
EFG&H Rs. 50/- Sq Mtr or fees/charges | Rs. 34,500/- or Rs. 86/- Sq.
Rs. 15000/~ will not exceed in a | Mtr. whichever is higher
year in respect of single license

The above fee of General

Trade / Storage License has been revised on 09.10.2

020 vide Corporation resolution no. 342 dated 14.09.2020.
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SED ANNUAL LICENSE FEE TO BE ED FOR GRANT/RE AL

OF GENERAL TRADE/ STORAGE LICENSES
Category of ] Upto 10 Sq. Mtr. | | Between 10 to 20 Above 20 Sq. The fees/charges
the ! Sq. Mtr. Mtrs. (Base rate of | | will not exceed in a
iocalities (in | 20 Sq. Mtrs. + year in respect of
which trade 1 / revised rate as per single license
Premises is | category of the
existing) | ‘ *  locality for
I additional area
above 20 Sq.
I = I - | mitrs.)
Existing  Revised | | Existing | Revised  Existing | Revised {in Rs.)
B {inRs.) | (inRs) | | (inRs.) | (inRs.) | in Rs.) | (in Rs.)
@50/- | @ 125/-
Ac B 200/ 3000/ - 500/- 7,500/ - per 8q. | per Sq. 50,000/ -
et -5 Mtr, Mtr.
= @ 50/- | @ 100;-
Cca&b 200/ - 2000/ - 500/- 5000/ - per Sq. | per Sq. 40,000/-
| =N L e Mtr, Mtr,
‘1 , @50/~ | @ 75/-
CEF.Gand H 200/- | 1000/- 500/- | 2500- per Sq. | per Sq. 30,000, -
j I_ Mir. Mtr.
ANNUAL LICENSE FEE TO BE LEVIED FOR GRANT/RENEWAL OF
_ SPECIALT STORAGE LICENSES ‘.
sl Name of Trade/ Storage Categorv  of  the | Rate of License lee &
| Na. localities  (in  which
i trade/ storage is
s . _ = running)

4%} Show Rooms 1.e {a) A showroom is a large space Rs. 50,000/- or Rs. 125/-
cqual or mers than 250 Sq. mtr. used to |A&B Sq. Mtr. whichever is
display products for sale, such as Automobile, | higher
Furniture, Appliances, Carpets or Apparel etc.; Rs. 40,000/~ or Rs. 100/-
() A showroon is a retail store of a company in | C &D 8q. Mtr. whichever s
which products are on sale in a space created ) higher )

| by their brand or company.) Rs. 30,000/- or Rs. 75/~
Running trade i.e. Automobile, Furniture, | E,F,G & H Sq. Mtr. whichever is
: Carpet, Apparel, Appliances, Jewellery, ete, higher 2

2 Retail out-lets {convenience stores] of MNCS & | A& B Rs. 50,000/- or Rs. 125/-

2 Indian Companies with foreign or domestic Sq. Mtr. whichever is
vollnboration ; higher i

] l  C&D Rs. 40,000/- or Rs. 100/-
Sq. Mtr. whichever is
higher

EFG&H Rs. 30,000/- or Rs. 75/-
( 8q. Mtr. whichever is

3 Ware-houses from where goods are sold A&B Rs. 50,000/- or Rs. 125/-

| | 8q. Mtr. whichever is !
higher : ‘

C &D Rs. 40,000/ or Rs. 100/-
8q. Mtr. whichever is
{45 higher =t
E,FG &H Rs. 30,000/- or Rs. 75/-
8q. Mtr. whichever is
higher =]
16
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04 [ Stores attached with cold store
|
!

i

[ Rs. 50,000/- or Rs. 125/- |

8q. Mtr. whichever is
higher

Rs. 40,000/- or Rs. 100/- |
Sq. Mtr. whichever is
higher

Rs. 30,000/- or Rs. 75/-
8q. Mtr, whichever is
igher

05 ;—(‘:Es—.-"—(‘ﬁ—(}-_(_}o_&}wus[ Storage
| ‘

e
A
b |
FLE

Rs. 50,000/- or Rs. 125/-
8q. Mtr. whichever is
T

C &D

higher

Rs. 40,000/ or Rs. 100/-
8q. Mtr. whichever is

EF,G&H

Rs. 30,000/- or Rs. 75/-
Sq. Mtr. whichever is
higher

U6 Petroleum & Petroleum Products {other than
I | dangerous Petroleum Act-1934)

A& B

Rs. 50,000/- or Rs. 125/-
8q. Mtr. whichever is l
higher

Rs. 40,000/- or Rs. 100/- |
Sq. Mtr. whichever is
higher -

Rs. 30,000/~ or Rs. 75/-
Sq. Mtr. whichever is

higher
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